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BEFORE THE NATIONAL GREEN TRIBUNAL SITTING 

AT PUNE 

MEMORANDUM OF APPLICATION 

(Under Sections 14 & 15 of read with section 18 National Green 

Tribunal Act, 2010) 

APPLICATION NO.  206  OF 2023 

BETWEEN: 
 
Yogesh Pratap Singh              …    APPLICANT  

AND 

Member-Secretary, Member-Secretary, National Coastal Zone 

Management Authority and Others 

   …    RESPONDENTS 

 
MOST RESPECTFULLY SUBMITTED: 

1. In the Original Application under reference, this Hon'ble 

Tribunal, pursuant to the hearing of this case on 5th January, 

2024, had passed the directions, whereby the Applicant had to 

submit the CRZ permissions with reference to the 10 examples 

cited by him. 

2. Pursuant to the same, the Applicant had filed a Right to 

Information Act, 2005, and thereupon, in this reference, a was 

received on 29th January, 2021. Based on this RTI Reply and 

based on internet search made by the Applicant, the Applicant 

has been able to collect CRZ clearance letters pertaining to the 10 
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examples of violations of open spaces, as has been cited in the 

Original Application. 

3. These permission letters, duly marked as ANNEXURE-

‘A-1’ to ANNEXURE-‘A-10’ are annexed with details as 

under: 

EXAMPLE NO. 1  

Address of the Project: Redevelopment on property 

bearing C.S. No. 740, of Worli Division, Building No. 57 

situated at Khan Abdul Gaffar Khan Road, Mumbai – 

400030, popularly known as ‘Sea View’. 

CRZ Clearance issued by Maharashtra Coastal 

Zone Management Authority vide letter dated 

20th November, 2023 is annexed and marked as 

ANNEXURE-‘A-1’. 

EXAMPLE NO. 2: 

Address of the Project: Redevelopment of plot bearing 

C.S. No. 2/358 & 2A/358 of Malabar Hill Cumballa Hill 

Division, Situated at L.D. Ruparel Marg, Lady Laxmibai 

Jagmohandas Marg in D-Ward, Mumbai. 

CRZ Clearance issued by Maharashtra Coastal 

Zone Management Authority vide letter dated 10th 
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January, 202o, is annexed and marked as 

ANNEXURE-‘A-2’. 

EXAMPLE NO. 3:  

Address of the Project: Redevelopment of plot bearing 

C.S. No. 17/866 of Worli Hill Estate Scheme No. 58 Plot 

No. 7/17, Khan Abdul Gafar Khan Road, Worli, Mumbai. 

CRZ Clearance issued by Maharashtra Coastal 

Zone Management Authority vide letter dated 

08th June, 2022, is annexed and marked as 

ANNEXURE-‘A-3’. 

EXAMPLE NO. 4:  

Address of the Project: Proposed residential building 

bearing CTS No. 864/A, 864/B, 865, 866A/1 & 866 A/2 of 

Bandra Village in H-West Ward, Sagar Resham Co-

operative Housing Society Ltd. 

CRZ Clearance issued by Maharashtra Coastal 

Zone Management Authority vide letter dated 15th 

November, 2018 is annexed and marked as 

ANNEXURE-‘A-4’. 

EXAMPLE NO. 5: 
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Address of the Project: Proposed redevelopment of 

building bearing CS No. 4/701 of Malabar Hill Division, 

situated at Vivek Singh Road, Off. Pedder Road, D-Ward, 

Mumbai. 

CRZ Clearance issued by Maharashtra Coastal 

Zone Management Authority vide letter dated 

30th June, 2021 is annexed and marked as 

ANNEXURE-‘A-5’. 

EXAMPLE NO. 6: 

Address of the Project: Sambhav Estate Pvt. Ltd. 

Proposed redevelopment of building bearing CS No. 4/600 

of Malabar Hill Division, situated at 193, August Kranti 

Marg, D-Ward, Mumbai 

CRZ Clearance issued by Maharashtra Coastal 

Zone Management Authority vide letter dated 15th 

September, 2022, is annexed and marked as 

ANNEXURE-‘A-6’. 

EXAMPLE NO. 7: 

Address of the Project: Proposed Slum Rehabilitation 

Scheme on land bearing CS No. 876 (Part), 877 to 880 and 

CS No. 894 (Part) to 897 (Part) of Worli Division, Mumbai 
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CRZ Clearance issued by Maharashtra Coastal 

Zone Management Authority vide letter dated 

26th September, 2023, is annexed and marked as 

ANNEXURE-‘A-7’. 

EXAMPLE NO. 8: 

Address of the Project: Development on land bearing 

CS No. 832, Plot No. 95,  Worli Division, Khan Abdul Gafar 

Khan Road, Mumbai 

CRZ Clearance issued by Maharashtra Coastal 

Zone Management Authority vide letter dated 27th 

February, 2017, is annexed and marked as 

ANNEXURE-‘A-8’. 

EXAMPLE NO. 9: 

Address of the Project: Proposed Residential Re-

Development under 33(6) on Plot Bearing C.S. No. 692 of 

Malabar Hill Division situated at junction of Bhulabhai 

Desi Road & Bomanji Petition Marg. 

CRZ Clearance issued by Maharashtra Coastal 

Zone Management Authority vide letter dated 

08th June, 2022 is annexed and marked as 

ANNEXURE-‘A-9’. 
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EXAMPLE NO. 10: 

Address of the Project: Proposed reconstruction of 

existing building on Plot bearing C.S.No. 1A/698 of 

Malabar Hill Division u/sec. 33(6) of D.C.R. 1991 at 

Bhulabhai Desai Road, Mumbai. 

CRZ Clearance issued by Maharashtra Coastal 

Zone Management Authority vide letter dated 14th 

October, 2013, is annexed and marked as 

ANNEXURE-‘A-10’. 

4. Accordingly, the requisite information is being 

submitted as above before the Hon'ble Tribunal. 

  ADVOCATE FOR THE APPLICANT 

PLACE: Mumbai  

DATE: 29th January, 2024 
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ANNEXURE-‘A-1’
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ANNEXURE-‘A-2’
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ANNEXURE-‘A-3’
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ANNEXURE-‘A-4’
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ANNEXURE-‘A-5’
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ANNEXURE-‘A-6’
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ANNEXURE-‘A-7’
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ANNEXURE-‘A-8’

27

149



28

150



ANNEXURE-‘A-9’

29

151



30

152



ANNEXURE-‘A-10’
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